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IS h s is lying dumped in C.P.W.D. 
Stores at Exhibition Groiftid since 
1972 and will become rusted if not 
disposed of early;

(b) if so, the details of the material 
declared unserviceable and the diffi
culties being faced by Government in 
disposing of/auctioning this unservice
able material; and

(c) when it is proposed to dispose it 
of by auction or otherwise?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDER 
BAKHT): (a) Certain Electrical goods 
wroth about Rs. 11.77 lakhs at book 
value are lying stored.

(b) and (c). These are' dismantled 
electrical light fittings, switch gear, 
fans, cables, wires, sundry materials, 
and accessories and will be disposed 
of by auction through DGS&D after 
survey reports are sanctioned by 
Government.

Relief to Khandsari Industry

1058. SHRI KUISUMA KRISHNA 
MURTHY:

DR. VASANT KUMAR 
PANDIT:

Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) whether Government is aware 
of the problem of the agro-based and 
labour-intensive khandsari industry 
which are mostly created by the big 
Bugar mills; and

Ob) if so, what steps Government 
Propose to take to provide relief to 
this industry?

THE MINISTER OF STATE IN 
the m in is t r y  o f  AGRICULTURE 
and ir r ig a t io n  (SHRI BHANU 
PRATAP SINGH): (a) The Govern
ment has received representations

from Khandsari Manufactures Associa. 
tions to the effect that consequent on 
decontrol of sugar and the free avail
ability Of sugar in the market the 
khandsari industry has been facing 
difficulties in the disposal of their 
products. They have suggested cer
tain relief measures like reduction of 
excise duty and exemptions from 
local taxes like purchase tax.

(b) These proposals have been ex
amined in detail and it ig seen that 
the excise duty on khandsari sugar is 
already quite low. Hence since most 
of the controls on the khandsari indus
try are in the hands of the State Gov
ernments. they are being consulted in 
regard to further exemptions or 
reliefs from local taxes. The Banking 
Division has also been made aware of 
the problems of credit faced by the 
Khandsaris.
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